Action Taken Report as per Hon’ble NGT, Principal Bench,

New Delhi Order dtd. 16/07/2021 in O.A. No. 47/2021 (WZ)

Hon’ble NGT, Principal Bench, New Delhi vide Order dtd. 16/07/2021 in
O.A. No. 47/2021 (WZ) directed a joint Committee of District Magistrate,
Municipal Corporation, Ahmedangar & State PCB to ascertain facts and furnish

a factual and action taken report in the matter.
The Joint Committee for the said matter is as follows.

1) Dr. Rajendra Bhosale, Collector, Ahmednagar.
2) Shri. Shankar Gore, Commissioner, Municipal Corporation,

Ahmednagar.
3) Shri. Sanjeev Redasni, Sub Regional Officer, MPCB, Ahmednagar.

The Mobile Tower of Reliance Jio is installed at house of Shri. Rajendra
Joshi, Plot No. 1, Haripriya Vihar, Asra Society, Pipeline Road, Ahmednagar,
Maharashtra. The following action taken on the issue raised in the Hon’ble

NGT order dtd. 16/07/2021.

The Field Officer of Sub Regional Office, Maharashtra Pollution Control |
Board, Ahmednagar and representative of Town Planning Department,
Municipal Corporation, Ahmednagar jointly visited the site mentioned in the
said order for verification of facts on 15/09/2021. A copy of joint visit report is

annexed as Annexure-1.

During the said joint visit of MPCB and AMC representative in presence

of Manager Reliance Jio, Ahmednagar on 15/09/2021, following observations

are made.

1) There is no any permanent DG set and vehicle mounted generator at

the aforesaid site for backup during power failure.
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2) The Mobile Tower operator have provided battery backup (300 Ah) .

having capacity to supply the power for 4-5 hr. during power failure.

3) Manager Reliance Jio, Ahmednagar informed that the said Mobile
Tower is installed in March-2017 and at that time they had installed
DG set of capacity 10 KVA and same was removed in Oct-2019 as
they have installed battery backup facility for power supply during

failure of electricity.

Collector, Ahmednagar

7
N
(SMM Gore) ( Wi)

Commissioner, Municipal Corporation, Sub Regional Officer, MPCB,
Ahmednagar Ahmednagar

Page 2 of 2

51




52
Maharashtra Pollution Control Board

Sub Regional Office, Ahmednaqgar
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